INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCH,
MUMBAI “

SHRI NARENDER KUMAR CHOUDHRY, JUDICIAL MEMBER
&

AUTHOR: SHRI MAKARAND VASANT MAHADEOKAR,
ACCOUNTANT MEMBER

Pronounced on 01.10.2026

Sr. ITA Nos. Assessee Name | Bench Date of | Author Result
no. Hearing -
1. 1915/M /2026 Alka Ajit Shah | J (smc) | 22.07.26 AM Allowed
2. 1899/M /2026 HYC Industrial H 21.07.26 AM Partly
: Parks Allowed
3. 3337/M /2026 | Thane Labour |J (smc)| 23.07.26 AM Allowed
Law
4. 3498/M /2026 Jackey Jeswani | J (smc) | 23.07.26 AM Allowed
5. 1157/M /2026 Vinay H(smc) | 22.07.26 AM Allowed
Trilokchand

v

Tarun Kushwaha
Sr. Private Secretary




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCH,

MUMBAI

SHRI SIDDHARTHA NAUTIYAL, JUDICIAL MEMBER

&

AUTHOR: SHRI MAKARAND VASANT MAHADEOKAR,
ACCOUNTANT MEMBER

Pronounced on 01.10.2026

Sr. ITA Nos. Assessee Name | Bench Date of Author Result
no. Hearing :
1. 4586 /M /2026 Reliance J 28.09.26 AM | Dismissed
4686 /M /2026 Communication

v

Tarun Kushwaha
Sr. Private Secretary




IN THE INCOME TAX APPELLATE TRIBUNAL
MUMBAI BENCH “E” MUMBAI

SHRI VIKRAM SINGH YADAV, HON’BLE ACCOUNTANT MEMBER

AND

SHRI ANIKESH BANERJEE, HON’BLE JUDICIAL MEMBER

List of orders to be pronounced on 05™ OCTOBER, 2026 (Monday)

Mumbai, Dt :01/10/2026

Sr.No. | ITA Number | Name of Assessee Date of Bench | Author
" hearing
11 6587, ST ELIAS HIGH 30.09.26 E IM
6588/M/26 | SCHOOL |

2. '1 6466/M/26 | KIBTZER PROPERTY 29.09.2026 | E M
VENTURES LTD ;

3. 6592/M/26 THOMSON REUTERS | 30.09.2026 | E JM
INTERNATIONAL
SERVICES PVT LTD

Aownmili Las
Soumili Das

PS




IN THE INCOME TAX APPELLATE TRIBUNAL .
MUMBAI BENCH “SMC” MUMBAI

SHRI ANIKESH BANERJEE, HON’BLE JUDICIAL MEMBER
AND
MS. RATNA DASGUPTA, HON’BLE ACCOUNTANT MEMBER

List of orders to be pronounced on 05™ OCTOBER, 2026 (Monday)

Sr.No. | ITA Number Name of Assessee | Date of | Bench | Author
hearing
1 7343/MUM/2026 | SUN CORPORATION | 23.09.26 | SMC | JM
Leownnn' £a,
Soumili Das
PS

Mumbai, Dt :01/10/2026




